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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART -11
(General information relating to Legislative & other matters)
Friday, 29" June, 2012/ Aashad 8, 1934 (Saka)

No. 164

CONSTITUTION OF SELECT COMMITTEE ON
“THE DELHI REGISTRATION OF MARRIAGES BILL, 2012’,

Hon’ble Members are informed that the Hon’ble Speaker, Delhi Vidhan Sabha
has nominated the following members to the Select Committee to go into the various
aspects of the ¢ Delhi Registration of Marriages Bill, 2012’ and submit its report to the
House:

Sh. Anil Bhardwaj Chairperson

1.
2. Sh. A.K.Walia, Hon’ble Health

Minister, (Minister-in-charge of the Bill) ~ Member
3. Smt. Barkha Singh Member
4, Sh. Harishankar Gupta Member
8. Ch. Matin Ahmad Member
6. Sh. Prahlad Singh Sawhney Member
8 Pro. Jagdish Mukhi Member
8. Sh. Anil Jha Member
9. Sh. Mohan Singh Bisht Member
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